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New Delhi, this the 13th day of May, 2004

Sh Ashok Kumar Sabharwal
Head Parcel Clerk
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New Delhi, . .Respondents
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applicant had preferred an appeal, which too was
rejected, However, when the applicant filed an O

- punishment awarded. to the applicant had been gquashed,
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Hence, the applicant submitted that since the basic order

now not in -line with the policy of inter-divisional
transfser.
3. The learned counsel for the respondents insist

respondents have a right to transfer the applicant under

Rule 226 of the IREC, but the appiicant submits that
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observed as follows:-
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sha rontinue, othe in mas contac ATreas
detected s ndulgin non ractices should also be
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submitted that since in this case the penaltyv order based
on vigilance check had been quashed and the court while
quashing those orders had also observed that the findings
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